
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 253/2023

IN THE MATTER OF:

RAJA MUZAFFAR BHAT ...APPLICANT

VERSUS

UNION TERRITORY OF JAMMU & KASHMIR &
ORS. ...RESPONDENT(S)
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(Gautam Singh)

Standing Counsel, J&K

National Green Tribunal

Chamber No. 71,Supreme Court of India

Contact Number - 9970179706

Email: gautamsinghh.ind@gmail.com

FILED ON: 08-07-2026

PLACE: NEW DELHI
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